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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
Review &pplication No. 663 of 1993
In
Original Applicetion No. 1252 of 1992 :

1{333 Ham Di“‘akar seen Applican‘t y
Versus

Union of India ssee Respondents

CORAM 2

Hon. Mr. Justice U.C, Srivastava. V.C :
Hon,. Mr. K. C(bayya, Member (&)

( By Hon' Mr, Justice U.C., Srivastava, V.C. )

This review application is directed against
our pudgement and order dated 4.3,93. The f:as-e- was
heard and disposed of after hearing counsel for the
parties. e have taken into consideration all the
facts and circumstances of the case and thereaf ter
decided the case. In our opinion there is no mis f_'_'_f e "l i

28, f-
or error much less than an error apparent on the ‘!a* El'

of the record and the review applica't.im is J.ial} a{:;

be rejected on this ground. | ;"
The review application is ;ﬂﬁ'ﬁﬁ ed accordingly



